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Assistancs to Textile Units

*545, Shri Lilsdhar Kotoki:
8hri N. R. Laskar:
Shri Sradhakar Supakar:
Shri Ram Kishan Gupta:
Shri Bhri Gopal Baboo:

Will the Minister of Commerce be
pleased to state’

(a) whether Government propose
to glve more concessions to marginal
and weak textile units jn addition to
the increase in price of controlled
varieties of cloth announced recently,
and

(b) if so the main features there-
of”

The Minister of Commerce (Shri
Dinesh Singh): (a) and (b) No dec:-
sions have been taken so far

Produclion of Textiles

.!,
*558. Shri D. N. Patodia:
Shri R. Barua:
Shri C, C. Desal:
Shri Ramachandra Veerappa:
Shri Vishwa Nath Pandey:

Will the Minister of Commerce be
pleased to state

ta) whether 1t is a fact that there
has been a considerable decline in
the production of textile indusiry in
the country in the post devaluation
period,

(b} whether a number of textile
mills in the country have been cloged
down during this period and many
are facing closure, and

(c) if 80, the measures taken to
protect the interests of the textile
Industry®

The Minister of Commerce (Shri
Dinesh Singh): (a) o (c). There has
been some decline in the production
of cloth and yarn since September,
1986, but production in July-Decem-
ber, 1968, compared favourably with
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because of the shortage of cotton
necessitating even curtailment of
machine activity

After devaluation 15 miles closed
down Taking into account 8 mills
closed prior to devaluation, as at end
of May 1967, 23 mlls continued to
remain closed In the same period,
further 25 mulls were closed only for
limited periods but have reopened
since,

With a view to increasing produc-
tion 1n cotton textile mills, (i) increas-
ed umports of cotton have been
arranged, (11) the compulsory extra
closure of mills which was for one
day a week till the muddle of Aprl,
1967, has now been reduced 1o one
day tn a fortnight, and (1i1) financial
assistance by way of direct loans, or
guarantees for loans from financial
institutions has been extended to
cotton textile mills in a few cases
either wholly by the Central Govern-
ment or jointly with the State Gov-
ernments concerned

Shri K. REamani. In view of the
statemen! made by the hon Minister
1 would hke to know whether the
textile units which are to be taken
over by the Government under the
control of the Textile Corporation to
be set up will be treated as nation-
alised property, that is to say, pro-
perty of the Government as in other
undertakings in the pubhc sector.

Shri Dinesh Singh: I would request
the hon Member to be a little patient,
We shall come before this House with
the proposal, and that would be the
time to go into it
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Shri Umanath: The other day when
a similar question was asked it was
stated by the hon. Minister that the
Government has decided to establish
a corporation and that a legislation
will be brought before the end of
the session It is on record. Very
recently when Government had taken
over certain mills, like Narsingji Mills,
Sholapur and Akolas Salwatram mills,
Government have reduced the dear-
ness allowance of the workers by
33-13 per cent and reduced the
strength of the workers also. When
the purpose of taking over of the
mills 15 to maintain production and
employment conditions of the workers,
they have done just the contrary.
Now that some mills are to be taken
over by Government by bringing a
legislation before the end of the ses-
sion for establishing the Corporation,
I would like to know from the Gov-
srnment whether they would be pre-
pared to assure this House that when
this Corporation takes over the mills
it will see to it that the entire stren-
gth as well as the gervice conditions
of the workers existing prior to the
closure will be maintained. Can I
have this assurance from the hon
Minister*

Shri Dimesh Singh: May [ clanfy
the position? So far as the legsla-
tion is concerned, it is to enable us
te take over these mills under certain
circumstances. So far as the corpora-
tion 1s concerned, no legislation is
necessaTy. It will be by a proposal
whith will be discussed hare. Regard-
ing the gquestion of workers and
others, naturally, we are most anxious
to see that the workers get a fair
deal and in any Government-owned
corporation there should be no appre-
hension that workers will be in any
way at a disadvantage. Bo far as the
assurance is concerned, anything in
regard to the Corporation, with your
permission, | would like to say only
when the matter is being disctissed
here,

Shyi Vusudevan Nair: 8Sir, sre you
ntisfied with that reply?
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Shri Sradhakar Supakar; The ans-
wers to questions Nos. 542 and 545
indicate that the Textile Corporation
will take over only the dead mills
but not the dying or the suffering
miils, May 1 know whether the Tex-
tile Corporation will only work as an
undertaker and not as a doctor?

Shri Dinesh Singh: It might also
give birth to new mills.

Shri R. Barua: From the answers
of the hon. Minister I understand two
things are emerging—one is Govern-
ment’s taking over the mills and the
other 1s the Corporation's coming into
existence. May I know whether Gov-
ernment will be taking over mills
which are sick and not viable or they
are going to take over mills by giving
necessary compensation and then
evolve new palterns?

Shri Dinesh Singh: As | said
earher, ] would beg of hon. Members
to be a little patient. When 1 bring
this proposal before the House, all
those details wili be given, beCause
the point here 13 in relation to what
kind of mills we shall take over and
that will be a technical thing. We
will have to define what kind of mills
will be taken over. As | said, we
shall no: be limited only to taking
over mills but we may set up new
inills ourselves.

Shri §. K. Tapuriah: It appears to
me that we are trying to drive down
the same old beaten up path. 1 would
like to know from the hon. Minlster
whether while making these proposais
they have aiso tried to nail down the
causes of the so-called sicknes in the
industry. Just saying that cotton
shortage or something is responsible
i» not enough. Do they also suggest

Governmeni will take them over. Do
they expect that Government has 3
magic wand? Have you nalled down
any ressons for thelr inaficiency aad
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what do you think will be the reme-
dies other than just taking over by
Government?

Shri Dinesh Singh: The bon. Mem-
ber fully knows the difficulties that
are being faced by this industry.
Cotton shortage u only a temporary
phase, but there have been to some
extent old mills which have not been
renovated from time to tume. Then,
there has not been ploughing back;
there has been mismanagement in
many cases; there have not been
enough resources in some Cases—
these are some of the bagic problems.
They have been gone into; there have
been a number of committees on this

Shri M. BR. Krishna: When the Gov-
ernment 18 taking over these mills,
will these mills be geared up to pro-
duce special vaneties of textiles for
the foreign market or is it the inten-
tion of Government only to take up
these mills to produce textiles which
have got very keen competition in
the local market®

SBhri Dinesh Singh: They will be
cxport-oriented as also for internal
consumption

Shri Swell: The Minister iz very
optimistic when he says that the
establishment of the Textile Corpora-
tion would not only correct the ills
of the textile industry but might also
give birth to many more mills. He
is also on record in this House as
saying that one of the main reasons
why the textile mills have fared badly
was the shortage of cotton supply to
the mills. [ would like to know from
the hon. Minister whether the West
Aslan crisis, the closing of the Suez
Canal and the uncertain political con-
ditions in U.AR. would not affect
turther the supply of cotton to this
country and to the mills.

8ari Dinesh Singh: UAR. is only
one of the sources from which we
purchase cotton. As the hon. Mem-
ber may have seen in the newspapers
today, it appears that UAR is mak-
' ing a provision to continue export
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and import from India from the port
of Suez. Regarding the import of
cotton from other countries that passes
through Suez Canal, certainly, there
will be some delay because of the
closure of the Canal. It iz a little
difficult to estimate, at this stage,
because we do not know for how
long the Canal will be closed, But
if gt js closed only for a short time,
there will not be much dislocation,

Shri Bedabraty Barua: The import-
ed cotlon as 1t i3 made available to
the text:le mills in India is on a
rationed basis and there is a big gap
in the price that actually rules in the
vpen market which 1s more favour-
able to stronger mills. Will the Gov-
ernment consider the question of sel-
ling the imported cotton in auctions
in the open market and utilise that

money for the improvement of the
textile mills”?

Shri Dinesh Singh: It is a sugges-

tion for action which 1 have to get
examined.

Shri Hem Barua: The hon. Minis-
ter seems to be very optimistic when
he says that Suez Canal may not be
closed for long. But judging from
the statement made by President
Nasser, the BSuez Canal might be
closed for long and might not be re-
opened for navigation because he
insists upon a condition that Israel
must vacate the Arab territory which
she occupied during the last conflict.
That will take a long time, What is
the basis for the optimism of the hon.
Minster?

Shri 5. S. Kothari: Any secret mes-
sage from President Nasser to Mr.
Dinesh Singh?

Shri Dinesh Bingh: If it were g0,
it would be difficult to share with the
hon. Member.

I am sorry the hon. Member, Mr.
em Barua, did pot follow me. 1
d that if the Canal was going to
closed for a short time, thexe will
be much dislocation.

SEE

§
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Shri Hem Barua: What is the basis
for that optimism that the Suez Canal
18 going to be closed for a short time”
I say that is not going to be.

Mr, Speaker: It 1s not optimism;
there 3 a big f.

a ef g @ § agT ¥, WA A
N ygaE gt rag ¥ ow fea o
I ® qwarE § ox faq ¢ fent wie

REAVQETAT NRTAGE 97
fawre featmr R g0 qeTr &9
mgfmufert A =i s v w7
=k § 99 ¥ fazen fam o mifgw &
v ¥ WX ¥ A g9 fafezar WY foeft
T 1 A AT T ® FIL O AT FT XY
W € 1 9O Fod X § ®T @A
el w7 wizd & a1 F wowT 7 foeww
B 7 # wrf A A £ 7

o fdm fag : A g sam= @1
qAAT qF §T W wgrew, 8
MIs o A FaF Y M
T w71 fv 99 w9 a@ ¥ w9
T § W arasi ¥R Ay § am
g ¥ ¥ xur ¥ fag wwer @
B | WA AT (T & O
wryqar e s ¥ fagy
(wmewm). & AN wTE AN A,
o wgEd |

Fat a—wt W agtaw qww §
™ ¥ fag aravfly wavw anvd ¢ fie
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7w frer % qu @ 1 Fram § fr wrk
A o 6 «f fad @ aw W
qFdt § wrA ¥ | W & g ¥9
A frver 8 Tfard ox adwd &

AT IT® orw Wran Agy & e f-

wY ¥z Fford ov wdw & § fagd
% 71 B weard wrht et § 1 o
9T ag a1 waar § fr oo fow & wf
SqTET ¥ @ 3w E A WY o
frex wax dwmeresw sfrmt & M
aa N 4t W oaw fggray e
afge f& fedft am fam & 9@
T I I A AR IR
arw agy gFr J1fgy | ww gy ot wax
Wi g feowde sde TR gm
A e E mE T H A Y

ot vy fawd : orar Y wTa o

Shri S. R. Damani: May I know
whether any survey has been made
of the marginal and weak units and
what s the 1dea of providing easy
finanve for their modernisation?

Shri Dinesh Singh: Out of approxi-
mately 600 textile mills. about 250 or
s0 were established after Independ-
encte They are generally speaking,
apart from those which are mis-
managed, ;n a better condition. The
older ones are having greater difficul-
ties As | have said in the body of
the statement, the question of giving
them finances is being considered and
is being looked into by the finance
agencies.

At gew wA ez o f gz amew
o g feoga e # "W 600
forg § aq ¥ ¥ wwr qiw 2 AT R
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qfeat Y oy a8 sgrae & o) I
g S § % o W gan-
sfe ¥ AT & fawre fag ¢
fe 37 &7 1 7T ¥ o w7

wiifomfoy Mg 97 & ¥
o g &1 & worw wgRa ok o
IMHAT | I7 F O WAy F ot AT
& | g7 W w caTw A @ a7
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T ATET F T 7 w0 WA
g T 7w § g wifaw
fe fomt ag & 9o & g fom
aht & ok g 2w ¥ aF 3A
R W wm omer ?
afew et Qv aTw Y T gw
fe g g * w9 1 w18 @ Hfa-
ot qm &7 oz gwrQ wfet A £

Foreign Private Investment

2

a;* L1

-

*543 Shri Ram Kishan Gupta
Shri Kanwar Lal Gupta
Shri K. S. Vidyarthi
Shrimati Tarkeshwari Sinha
Shri 8. R. Damani

Will the Minister of jndustrial Deve
lopment and Company Affairs be
pleased to state

ta) whether any policy has been
thalked out defining the general
approach to foreign private invest
ment with a view to rernoving uncer
tuinties currently inhibiting the 1m
tiative of foreign investors, and

tb) o su the broad
thereof”

features

The Deputy Minister in the Minis-
try of Industrial Development and
Company Affairs (Shri Bhana Prakash
Singh): (a) and (b) It is considered
desgirable to enumerate Government's
policies on foreign collaboration and
foreign investment 1n the form of a
comprehensive  Policy  Statement

Detils in this regard are under exa-
mination
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¥ f7





